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CENTRAL ADMINISTRATLY
RINCIPAL BLI\CH

New Delhu thisthe 30 day ot Aggust J085

Hon'ble Mr. V., K. Majotra, Viee Charrman (A)
Hon'ble Mrs. Meera Chihibber, Viember (4}

i Sri Naravan,
Quarter No.12, Lakarpur, laryana.

2. Nawrang, Quarier No.2, Block Nodl
Siv Durga Vihar, Harvana.
3. Natint Parshad Quarier No 6-5.0 Raidway Colony,
TaD C0 B P Snvastava, Gilice S5E FlecincalPower
4. Vashist, Radway Colony, {.K .1 New Deim-44
5 Ram Manonar, Quarier No 130 Bock No 5
Han Nagar S~hram, Rainway oo
6. Raja Ram. Quarter Mo 12, Lakarpur, Han ana
, 7. Prahiad, Quarter Ne 100, Gan No 4,
Surva Vihar No 2. Harvana.
s. Ram Agva Cuarter No.K-2E, Rudwayv Station, T.K.D.
d. Ang Numar, Quarier No. 6B Raway Colony, TehKhand,

NewW DUI

16, Raja Ram, Block No.B-1, Ganga dul, Teikhand, Sew Oelht

o
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Zam Dhan, A-17 . 310ck Nos, Transn Camp, TR 3
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. A
12, Ravi uirish Block Np.47, Transit Camp,
Tughlakabad,
13. Joginder Singh C-4, Block NpA79, Railuay
COlony, TcKoDo
14, Kapoor Chand * UWuarter No.30, Lakarpur,
Wduarter No.12, Haryana,.
A 15. Raj Mangal C-2, Wuartar No.80, Ruailuway
‘\
Colony, T.K.D. -
\j
16. Sahib Saran RZ-254, Gali No.6, Prahladp=r,
New Delhi-44,
17. Ram Dularey Pipo Colony, Dayal Bagh,
Lakharpur, Haryana.
18. Inder Dev HONOOSBZ’ bcIo ND. COlony,
U.TOPOS. NO.D-(&[‘.
AN 19. Rajinder Quarter Npo.B.H.1, Near Railuay
il Statipn, T.K.D.
2u., Dinesh Kumar Auarter Np,64, Bharat Nagar,
Agsgauati, H*;'yana.
21. Madan Mohan Wuarter N ‘BA-65, Prahladpur,
New Delhi-44,
22, Raj Jung, A-17, T.Camp., Railway Colony,
TOK‘DO’ New Dalhi.
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Raj Kisnore

Radhey Shyam

Jaidey Ram

shiv Nath

Ghunnaj

Ram Chander

Binda Lal

Umesh Rai

Ram Sunder

.Bhirgu Nath

Ram Avtar

Plot No.62, Surya Colony,

Part I1, Haryana,

C/o Parkash Tiwari,Chuki Wala,

Pranladpur, New Oelhi-44,

Old Shiv Mandir, Prahladpur,

Near Railway Station, Okhla,

Four Manjil Quarters.

Rati Ram Colony, Lakarpur,

Haryana.
Pillo Colony, Dayalbagh,Haryana,

Quarter No,.15, Raflway Station,
T'KOD.’ New Naw Delhi-44.

Quarter No, Ashavatipur,

Haryana,

Jhuggi Np.210,Sonia Gandhi Camp,

P rahladpur,

Jhuggi No.19, Indra Camp, Alli Mar

New Delhi-110 044.

G-1/C, Neareﬂailuay Station,

Tughlakabad,
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35.

36.

37.
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41,

42,

43.

Shambhu Lal

Ram Pal

Shiv Shanker

Rohtagh

Hakim Singh

Lal Bahadur

Dukhi Ram

—

Sahdev

Avadh Raj

Ram Dhari

Quarter Np.44/7, Ganga Hut,

Tughlakabad.

Quarter No.5/8H/H Railway
Station, T.K.D.

duarter No, 67, Vill. Ali
NewDelhi-110044,

Wuarter No.480 C/o Baghwan Dass,

Shiv Durga Vihar,Haryana,

Wuarter No. 106, Block Np.A,
Hari Nagar, Sourav Vishan,

Jaitpur. 3:

Jhuggi No.SA-157, B.P, Camp,
Railway Colony, T.K.D.

Jhuggi No.5-27A/148, B.P.Camp,
Railuay Colony’ TQK.D.

Jhuggi No.160, Indra Camp,
NewDelhi-110 044.

Jhuggi No.S-27A/322, b.D.

Camp, Tughbakabad.

Quarter No,3, Gali No.1, Mitha-

pur Vistar, New Delhi-110044.
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44, Arnont REm Village fatehpur, P.O,.
Chandela, f.D.B.(Haryana),
as. Maharaj Singh Wuarter No.498, Shiv Durga Vihar,
(]
Lakarpur(Haryana). %
46, Dwarka Parshad - Block Nao, Rajlway Uuarter, %
Okhla, Neu Delhi, Phase II, ;
N
47, Ratti Pal Block No.IDL,Rajlway uuarters, b
£
Okhla Phase Il1, New Delhi. z
48. Ram Nihal Jhuggi No.S-32/338, Sonka ¢
Gandhi, Camp, Pul, Prahladpur, :
New Delhi. /
49, Kanhaiya Lal WuarterNo. 6pDA/1, Railway 2
Colony, T.K.D. g
!
. |
50. Raja Ram B-40, Indra Kalyan Camp, i
S | |
e Badarpur, NewDelhi~-110004. |
!
51, Hari Vansghg Wuarter No.Es11, Railuay '
Colony, Tehkhand,New Delhi.
52, Shyam Narayan Quarter No.D-3, Gang Hut,
Tehkhand, New Yalhi,
53. Inder Pal Quarter No.A/115, Lakarpur,
Haryana.
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S4 ~‘mwar Cuaarter Moo 1-97) lanta U onom
Saltmpur, Delhy
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(13v Advocate Shri K., Shukia |

1. WK daruhar,
The General Munager,
~orthern Raidway,
Daroda fHouse, New Deiin
{Respondeni Jvos i f ) A
Z PR Goed,

e Divisional Kanway Muager
Nortnern Raiiway, Staie iomn oad,
New ideim. § Respondenat No3

,..;
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{ Hon'ble Mir. V.K. Majotra, Vice Chairman {4 )

i.camed counsel heard.

~ T oariod o Uil reor T e b - N
- LEATIICU COUn~Et Ol Ui responuenis aas drawn  our aheniion 10 oracis
e R YATAr Cag e R 1 - N o PN v ein N g v
dated 2332005 sued oy the DM S € e N iaEnway piud e YW
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matter be considercd/disposed of. We huave perused the orders dated
23.3.2005. We find thai applicants’ claim has not been considered 'disposed
of by these orders. Learned counsel of the respondents at this stage seeks
four months time for compliance of Tribunal’s directions. Three months
time 1s accorded to the respondents from the date of communication of these
orders for compliance of Tribunal's directions. Respondents musi consider
and dispose of the malter by passing a detaled and speaking order within the
above period. In view of these observations, CP s disposed of and notice

issued fo the respondents are discharged wilh hberty to the appheants to

revive the same as per law on remamme sgerieved.

g (I

{ Mrs, Meera Chhibber ) { V. K, Majotra )
Member (J) Vice Chairman (A)
3o. §.08



